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Central Administrative Tribunai
Ffrincipai Bench h
C.P. No. 40 of 20061
n
UO.A. No. 2124 of 2060

New Delhi, dated this the 161ihb Apri l 2001

HON'BiLE MR. S.R. ADIGE, VICE CHAIRMAN (A)
HON’BLE DR. A. VEDAVALLI, MEMBER (J)

Prem Pal Singh S/o Shri Mihi Lai

8rij Bhushan S/o Shri 0.P. Bhatia

w

ubhash Chand S/o0 Shri Brahm Duti

E

.M. Kashyap S/o Shri Nanak Chand
Oiiip Kumar S/o Sardar: Lai

Ram Sumer SiovShri Mutter

Sita Ram S/o Shri Brij Lai

Prem Pal Singh S/o Shri Siya Ram
Ramesh Kumar S$/o Shri Sant Ram
Shankerpai Singh S/o Shri Ram Chander

Rakesh Kumar S/o Shri_Manphar Lai
Gm Parkash S/o Shri Bihari ial

£aie Singh Meena S/o Shri Budhi Singh
Nikka Ram S/0 Shri Babu Ram

Mangat Ram S/o Shri Gitu Ram .. Appiicants
Yogesh Sharma)

Versus

Vinoa Sharma,
Divisional Rai iway Manager,

Givision,

- i ii Deihi
Rg;tgzzgiRa|lway, .. Respondent

{By Advocate: Shri Rajeev Bansai )

S.R.

ORDER _(Qraiy

ADIGE, VC (A)

Boih counsei staie that nothing further
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survives in the C.P. Accordingly the C.P. s
dropped. Notices discharged.

{Dr. A. Vedavailt)
Member (J)

karthik

Vice Chairman (A}




